
WP(C) No. 67/2022

ITEM NO.30                 COURT NO.2                 SECTION PIL-W

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition (Civil) No. 67/2022

DURGA DUTT                                         Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

Date : 07-03-2024 This matter was called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE SANJIV KHANNA
         HON'BLE MR. JUSTICE DIPANKAR DATTA

For Petitioner(s)                    
                   Mr. Ranjit Kumar, Sr. Adv.
                   Mr. R. Balasubramanian, Sr. Adv.
                   Mr. Karunakar Mahalik, AOR
                   Mr. Priyanshu Upadhyay, Adv.
                   Mr. Pradeep Yadav, Adv.
                   Ms. Rashi Verma, Adv.
                   Mr. Rohit Priyadarshi, Adv.
                   Mr. Manoranjan Mishra, Adv. 
                  
For Respondent(s)                    
                   Mr. R. Venkataramani, AG
                   Mr. Tushar Mehta, SG (N/P)

Mr. Vikramjit Banerjee, ASG
                   Mr. Rajat Nair, Adv.
                   Mr. Chinmayee Chandra, Adv.
                   Mr. Anukalp Jain, Adv.
                   Mr. Ankur Talwar, Adv.
                   Mr. Siddhant Kohli, Adv.
                   Mr. Shyam Gopal, Adv.
                   Mr. Santosh Kumar, Adv.
                   Mr. Chitvan Singhal, Adv.
                   Ms. Sonali Jain, Adv.
                   Mr. Abhishek Kumar Pandey, Adv.
                   Mr. Raman Yadav, Adv.
                   Mr. Kartikay Aggrawal, Adv.
                   Mr. Arvind Kumar Sharma, AOR
                                      
                   Mr. Santosh Krishnan, AOR
                   Ms. Deepshikha Sansanwal, Adv.
                   Mr. Girish Chowdhary, Adv.
                   Mr. Shaik Mohammed Haneef, Adv.
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                   Mr. Abhimanyu Tewari, AOR
                   Ms. Eliza Bar, Adv.
                   
                   Mrs. Niranjana Singh, AOR
                   
                   Ms. Ankita Sharma, AOR
                   Mr. Arjun Singh, Adv.
                   Mr. Vishnu Thulasi Menon, Adv.
                                      
                   M/s. Dr. R.R. Deshpande And Associates, AOR
                   Mr. Abhay Anil Anturkar, Adv.
                   Mr. Dhruv Tank, Adv.
                   Mr. Aniruddha Awalgaonkar, Adv.
                                      
                   Ms. Swati Ghildiyal, AOR
                   Mr. Prashant Bhagwati, Adv.
                   Ms. Devyani Bhatt, Adv.
                                      
                   Dr. Monika Gusain, AOR
                                      
                   Mr. Sandeep Jindal, AOR
                   Mr. Vishwanathan Iyer, Adv.
                   Mr. Arman Sharma, Adv.
                   Ms. Shimpy Sharma, Adv.
                   Ms. Jyoti Mehra, Adv.
                   Ms. Pooja Sharma, Adv.
                   Ms. Yeshasvi Shrivastava, Adv.
                   Mr. Sandeep Jindal, Adv.
                                      
                   Ms. Pragya Baghel, Adv.
                   Ms. Pallavi Langar, AOR
                   Mr. Honey Khanna, Adv.
                                      
                   Mr. V.N. Raghupathy, AOR
                   Mr. Manendra Pal Gupta, Adv.
                   Mr. Prakash Jadhav, Adv.
                   Mr. Ravichandra Jadhav, Adv.
                   Mr. Sanjeev Kumar, Adv.
                   Mr. Dhanesh Ieshdhan, Adv.
                   Mr. Vinod Kumar Srivastava, Adv.
                                      
                   Mr. Nishe Rajen Shonker, AOR
                   Mrs. Anu K. Joy, Adv.
                   Mr. Abraham C. Mathew, Adv.
                   Mr. Alim Anvar, Adv.
                                      
                   Ms. Ankita Choudhary, A.A.G.
                   Mr. Sunny Choudhary, AOR
                   Mr. Sandeep Sharma, Adv.
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                   Mr. Rahul Chitnis, Adv.
                   Mr. Siddharth Dharmadhikari, Adv.
                   Mr. Aaditya Aniruddha Pande, AOR
                   Mr. Bharat Bagla, Adv.
                   Mr. Sourav Singh, Adv.
                   Mr. Aditya Krishna, Adv.
                   Ms. Preet S. Phanse, Adv.
                   Mr. Adarsh Dubey, Adv.
                                      
                   Mr. Pukhrambam Ramesh Kumar, AOR
                   Mr. Karun Sharma, Adv.
                   Ms. Anupama Ngangom, Adv.
                   Ms. Rajkumari Divyasana, Adv.
                                      
                   Mr. Amit Kumar, Adv. General/Sr. Adv.
                   Mr. Avijit Mani Tripathi, AOR
                   Mr. Rekha Bakshi, Adv.
                   Mr. T.K. Nayak, Adv.
                   Ms. Marbiang Khongwir, Adv.
                   Mr. Vikas Bansal, Adv.
                                      
                   Mr. Anando Mukherjee, AOR
                   Mr. Shwetank Singh, Adv.
                   Ms. Ekta Bharati, Adv.
                                      
                   Ms. K. Enatoli Sema, AOR
                   Ms. Limayinla Jamir, Adv.
                   Mr. Amit Kumar Singh, Adv.
                   Ms. Chubalemla Chang, Adv.
                   Mr. Prang Newmai, Adv.
                   
                   Mr. Shibashish Misra, AOR
                   
                   Ms. Rooh-e-hina Dua, AOR
                   Mr. Harshit Khanduja, Adv.
                   Mr. Umang Mehta, Adv.
                                      
                   Dr. Manish Singhvi, Sr. Adv. (N/P)
                   Mr. Sandeep Kumar Jha, AOR
                                      
                   Mr. Sameer Abhyankar, AOR
                   Ms. Vani Vandana Chhetri, Adv.
                   Ms. Nishi Sangtani, Adv.
                   Ms. Zinnea Mehta, Adv.
                   Mr. Aakash Thakur, Adv.
                                      
                   Mr. Amit Anand Tiwari, Sr. A.A.G.
                   Mr. Sabarish Subramanian, AOR
                   Ms. Devyani Gupta, Adv.
                   Mr. Vishnu Unnikrishnan, Adv.
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                   Mr. C. Kranthi Kumar, Adv.
                   Mr. Naman Dwivedi, Adv.
                   Mr. Danish Saifi, Adv.
                   Ms. Tanvi Anand, Adv.
                   Ms. Saushriya Havelia, Adv.
                   Ms. Arjoo Rawat, Adv.
                   
                   Mr. Rajiv Kumar Choudhry, AOR
                   
                   Mr. Ardhendumauli Kumar Prasad, Sr. A.A.G.
                   Mr. Pradeep Misra, AOR
                   Mr. Daleep Dhyani, Adv.
                   Mr. Suraj Singh, Adv.
                   Mr. Manoj Kumar Sharma, Adv.
                                      
                   Mr. Ankur Prakash, AOR
                   Mr. Ashutosh Kumar Sharma, Adv.
                                      
                   Mr. Sanjeev Kaushik, Adv.
                   Ms. Muskan Surana, Adv.
                   Ms. Astha Sharma, AOR  

Mr. Samir Ali Khan, Adv./AOR
Mr. Md. Kashif Irshad, Adv.   

Ms. Devina Sehgal, Adv./AOR
Mr. Dhananjay Yadav, Adv.              

                   
          UPON hearing the counsel the Court made the following
                             O R D E R

Admit.

To be listed/shown in the regular list of the week commencing

02.09.2024.

The costs already deposited by the States will be paid to the

Supreme  Court  Group  ‘C’  (Non-Clerical)  Employees  Welfare

Association.

(DEEPAK GUGLANI)                                (R.S. NARAYANAN)
   AR-cum-PS                               ASSISTANT REGISTRAR
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